
HIGH COURT OF JAMMU AND ICASHMIR A T JAMMU 

OR D ER 

No : / 334 Dated : Cf]? j.2c>J f-
Sanction is hereby accorded to the additional allotment of funds in favour of 

the subordinate court detailed below under Major Head 2014-Adm. Of Justice, Sub 

Head 0488-D&S Judges, under various object heads for the current financia l year 

2016- 17. Rs. In lacs 

~ Nan;e o_(tite Court. S al O.E. Elect 
0 

I. Pr. D&S J udge, ----- 0.50 -----
A nantnag. 

2. Pr.D&S Judge, ---- ---- -----
/( lf jJ IV (I f"(l. 

3 A ddi.D&S Judge, ---- ---- ----
Udlrampur 

4. CJM. A nantnag. : ----- 0. 11 ( For ----

- ....... DIW) 
5. Sub ~\ J udge, ---- --·- ----

Jammu . . 
6. Munsi[£ Tlw tltri. 1.00 0.05 0.06 
7 M unsi{{; Maja/ta. ----- 0. 15 -----
8 1M /i llS ~f(, ----- ------ ------

Tltan am an di. 
9. 2'1(/. A dd/. M tmsiff, 3.00 ---- ----

J {1/11/11 u. 

By Order. 

No: 3>2.b:2 l - 3£/Ac Dated: 9\ ~ \2o lf­
Copy to the:-

1-2. 
3. 
4. 
5. 
6-8 
9 

Pr. D&S J udge, A n antnag./J(up wara. 
A dd/. D&S J udge, Udlwmpur. 
C. J.M . A nantnag. 
S ub Judge, Jammu 
M unsiff, Tlwt!tri.!M ajalta/Tiwnamandi. 

2"11
• A dd/. M u.nsiff, Jammu. 

Uniform Office 
equipmen ts 
& 
app liances. 

----- -----

----- 1. 00 

----- ----

---- ----

0.15 ----

0.35 0.10 
----- ----
------ ------

---- -----

10 
-11-16 

Treasury Officer, S ub Tiy. Distt. Court complex, Janipur, Jammu 
T1y Officer, A n alltllagl Tltatlrri./Maja/ta/ /(uplvara.!Udlwmp ur/Tiumamandi. 

..... ... fo r i1~{ormatioll an d nl a. 
17 . Order.file. 

T.E. 2071-
P&ORB 
(NPS) 

---- ----

---- -----

0.15 -----

---- -----

---- -----
---- -----
---- -----
----- 0.056 

___ .., ----


